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Morning Session
I Hearing | ©05.624/2011
2 “dlo- 0S.729/2011
2 -do- 108.929/2011
4 -do- 05.1019/2011 |
B ~do- 08.1047/2011
6 -do- '08.1278/2011 |
BT -do- 08S.1469/2011 |
8 -do- 08.651/2013 |
9 -do- 08.681/2013
10 -do- 08 696/2013 |
11 -do- T 0S.75/2016 |
[ 12 -do- 0S.800/2017 _‘
13 ~do- 08.325/2019 |
14 ~do- 0S.70/2020 |
15 do- 085.473/2020 |
Afternoon Session |
16 | First Hearing | MC.402/2019
17 ISSUES 0S5.1405/2016
18 ~do- 08.1457 /2016
19 ~do- 08.1092/2017 |
20 -do- 08.563/2018 |
21 -do- 08,293/2019 |
22 Arguments 05.907/2016 |
23 -do- MA.55/2018
| 24 Judgment 08.1560/2016 |
[ 25 Orders 0S.631/2005 |

I Addl. Semor Civil Judge,
Bengaluru Rural District, Bengalusu,




